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CP N2 .50/95 (OA No.214/87)
Pam EBharosi, Jagydiszsh, Chamandi, EBhura, Shuklkhan, Batta Pam,

Poshan, PRamji Lal, Mohan Singh and Date Pam
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1. Shri PR. Favindran, General Manay:zvr, Wes
Churchgate, Bombay.
Z. Zhri M. Shiracz-udin Uhan, DEM, Wzstern Failway, Tota.
.. RESPONDENTS.
CORAM:
7 MF. GOFAIL FRI

L
HON'ELE ME. O.F. SHAEMA, MEMBEE (A)
t
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ArnaA, VICE CHARIFMAN
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hril 8. Kumar
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hri Manish. Bhandari

FEF HON'ELE MP. CGOPAL FRISHNA, VICE CHAIFMAN

This Contempt  Petition has besn £ilsd u/s 17 of the
Jm1n"tr1c1v~ Trikbunals Aok, 1925, for dis-ohedience on the pavt
= in Q&L ‘J._1/1/u7,
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of thz vespondznits «f the Jdivzctiona isasv

2. e havz heard thz learnesd counssel for the parties.

preliminary  objections. Firscly, that the petition i3 not
enteviainabls as keing bzvred by limitation. Secondly, that a
Contempt petition cannoib ke £ilzd jointly by several personsa. At
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Cthe peticions zought

permizsion to withdraw thiz Contempt Fetition. Pzrmizsion to

4. In ths circumsitances, chiz Contzmpe Petition is dismizzed

(O.FP. SHEEMA) (SOPAL TFISHIIA)
MEMEER (A) VICE CHAIFMAN
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